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No: Yo.Stha.01/8-vividh-1/2012/4360—In exercise of the powers conferred
under the proviso to Article 309 of the Constitution of India, the Governor of
Bihar is hereby Pleased to make the following Rules to amend ‘“The Bihar
Statistical Service Rules, 2009”° (as amended from time to time):-

1. Short title, Extent and Commencement -

(1) These rules may be called the "Bihar Statistical Services
(Amendment) Rules, 2021".

(2) It shall extend to the whole of the State of Bihar.

(3) It shall come into force from the date of its Publication in the
Official gazette.

2. Addition of a new sub-rule after sub-rule-(vi) of rule-(5) of the "Bihar
Statistical Service Rules, 2009" (as amended from time to time) A new
sub-rule - (vii) shall be added after sub-rule-(vi) of rule-5 of the said rules as

following :-
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“(vil) For Appointment to the post of District Statistical

Officer/Assistant Director, the weightage of total marks obtained in Theory
examination (Main examination) and Oral examination (Interview) will be
75% and Work experience will be 25% Marks will be Admissible as follows -
(a) Weightage of total marks obtained in theory examination (Main
examination) and oral examination (Interview) -75 marks
(b) Preference of Work experience -25 marks
(05 marks for each completed working year, maximum 25 marks)
Note:- (a) The total weightage marks obtained in the Theory
examination (Main examination) and Oral examination (Interview) will be

determined by the following formula:-

Preference marks = Sum of marks obtained in Main examination and Interview X 75
Sum of total marks of main exam and interview

By the order of Governor of Bihar,
Baidya Nath Yadav,

Special Secretary to Government.
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